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e CENTR AL ADMINISTRATIVE TR IBUNAL
CALCUTT A BENCH
O:Ano. 19|94
Present : Hon'ble Mr.Justice A.K.Chatterjee, Vice~Chairman

Hon'ble Mr.M.S.Mukherjes, Administrative Member

HR ISHIKESH CHAUDHURY
VS
UN ION OF INDIA & ORS,

UNL ISTED

For the applibant : Mr,S5.K.Dutta, counsel
Mr.T.K.Bisuas, counsal

For the respondents: None
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Heard on ¢ 17.12.96 Order on ¢ 17.12.96
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This is an application filed by an Assistant Accounts
Officer of Ministry of Information and Broadcasting posted ét Calcutta
Doordarshan being aggrieved by the transfer order dated 12,8,96 yherein
- he is transfered to Ministry of Urban Development & Employment. The
ground. taken by him is that due to some physical problem he is-unable
to use public conveyance to attend chice of Ministry_oF Urban Jdevelop-
| ment, He has magde a representation which uas ForQarded to the Comptro-
ller General of ﬁccounts,@&é#géa ReSpondentho.Z uhichiggﬁzecommended
. by Sr.hccounts Officer Rf and is at page 17 of the applicaﬁion. This
‘ Dare— Ay |
represent gt ion isA till pending as no result has yet been c ommunicated
‘to the petitioner. In such cirbumstanpe the counsel for fhe petitioner
prays that a direction be giv en toithaxggid respondent to treat the
applicaﬁion itself as reprégentation. | '
2, Hearing the counsel for the petitioner and perusing
the application we consider the prayer made by the counse) Fof the -
petitione?iand accordingly dispose of the application uith g dinection
upon the respondents partiicularly the respondent No,2 to tfeat ghe

application itself as 3 representation for the relevant claim therein

and to dispose it of by passing a speaking order which shall be commy
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nicated to the petitioner zs soon as it is passed. Transfer order
so far as the petitioner is concerned shall remain stayed till the
representation is disposed of. The petitioner shall also serve
anofher set of application together with all annexurés on respondent
No.2 along with the order passed this day. UWe make no order as to

costs,
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